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(b) Yes, Sir. According to the State Govt, 
of Manipur, they propose to strengthen the 

staff in the National Park for better 
protection and management. 
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Guidelines for Clearance of New Indus-

tries 

2942. SHRI S.M. KRISHNA: Will the 

Minister of ENVIRONMENT AND 

FORESTS be pleased to state: 

(a) the details of parameters/guidelines 
laid down by Government for giving 
clearance for new industry or winding-up 
the established industry from pollution 
point of view; 

(b) the details of industries, State-wise 
declared environmentally hazardous during 
last one year; 

 

(c) whether Government have set-up 

monitoring cell to evaluate the project 

appraisal; 

(d) if so, the details thencsof and the 

details of industries, State-wise; and 

(e) whether it is a fact that South 

Kannada district of Karnataka has been 

exempted from setting-up any industry, if 

so, the details thereof? 

THE MINISTER OF ENVIRONMENT 

AND FORESTS (PROF. SAIFUDDIN 

SOZ): (a) to (d) The Environmental Impact 

Assessment (EIA) Notification of 27.01.94 

(as amended on 04.05.94) issued under the 

provisions of Environment (Protection) Act, 

(EPA) 1986 provides the procedure and 

guidelines for clearance of industrial 

projects listed in Schedule-I of the said 

Notification. Procedures have also been 

evolved for closing down industrial units 

under EPA tor violation ol pullulional and 

environmental regulations. A multi-discipli-

nary Expert Committee has been constituted 

for environmental appraisal of projects. The 

details indicating state-wise break-up of 

hazardous installations are given in the 

enclosed statement. (See below). 

(e) No, Sir. 

Statement 

State-wise Break-up of Hazardous Installations  

S. STATES/UNION TERRITORIES NO OFNO. OF MAJOR 

No.  HAZARDOUS ACCIDENT 

  UNITS HAZARD (MAB) 

UNITS 

1. Andhra Pradesh 800 69 

2. Assam 7 07 

3. Bihar 740 34 

4. Goa 30 08 

5. Gujarat 2929 250 

6. Haryana 35 29 

*7. Himachal Pradesh 163 60 

8. Jammu & Kashmir 07 07 

9. Karnataka 600 27 

10. Kerala 1776 29 


